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No. 589] NEW DELHI, MONDAY, FEBRUARY 3, 2025/MAGHA 14, 1946
FqEHETH H HATAT

% faeelt, 3 wead, 2025
FT.3M. 593(37).—Fva 1T LA, BT AU AT==H, 2002 (2002 FT 35) FT &T=T 44 FRT T
AfFAT T AN FIA gU, WA 2o AATT & FIHT FHATAT & o0 wexig Ffee gar (Heu)
=T fATH, 1964 3T Fexia fafaer Far (Feu)-anfiaor, RE=r ug srdier (i) ==, 1965 #r
ST et Bl
2. 36 AIEl & T adT g 9f9ia & AaEa st & o e s Iriasr, st
STTErRTEY Y QAT o ITErhTT RsTeme gir-

FHATRAT FT AT qifeaat | AGATEATHS IIEH | AT ATy AT ST
(1) (2) 3) “4) ©)
= FHTHHTLL
aft Fataa wH=ErT 3T =T FEAFET f;it? o T, AT gT
(refrerh &I¥ TF) Bt ATAFTEY (STITH) aﬁ'i%r & GIEIG
Rt || gererd s, | e g | D)
(arefters =q¥ TF) ’ T T g1 |t afafa -

[®T. /. HAJ-13/14/2023-HAJ-MoMA]
HrdToe F=ft, 9 atea
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MINISTRY OF MINORITY AFFAIRS
NOTIFICATION
New Delhi, the 3rd February, 2025
S.0. 593(E).—In exercise of the powers conferred by section 44 of the Haj Committee Act, 2002
(35 of 2002), the Central Government hereby adopts the Central Civil Services (CCS) Conduct Rules, 1964 and

Central Civil Services (CCS)-Classification, Control and Appeal (CCA) Rules, 1965 for the regular employees of Haj
Committee of India.

2. Under the said rules, the Disciplinary Authority, Appellate Authority and Reviewing Authority for regular
employees of Haj Committee of India shall be as follows:-
. Disciplinary Appellate Reviewing
Category of Employees Penalties Authority Authority Authority
@) ) ©) (4) ®)
Deputy Chief Chief Executive
All regular employees (upto Minor Executive Officer Officer, Haj Chairperson, Haj
level of Superintendent) (Administration), Haj Committee of Committee of India
Committee of India India
All regular employees (upto Chief Executive Chairperson, Haj Joint Secretary (Haj),
g PI0y P Major Officer, Haj Committee | Committee of Ministry of Minority
level of Superintendent) . . .
of India India Affairs

[F. No. HAJ-13/14/2023-HAJ-MoMA]
CPS BAKSHI, Jt. Secy.
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